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Digha-Tamluk D: gha-Kharagpur Railway 
Link 

•449_ SHRI SU DH IR GIRi Will the 
Minister of R.A ILWAYS be p leased to 

state .: 

(a) the pre ent position or settin g u p a 
railway link betwe n D igha a nd Tamluk or 
between Digh a a nd Kharagpur ; 

(b) which one of the two is more econo-
mically and technically viable ; 

(c) whether Government are goi ng to 
provide fu nds for the proposed ra il-link in 
the next Budget ; and 

(d) if so, the deta ils thereof and if not, 
the reasons therefor ? 

THE MINISTER OF RAILWAYS (SHRI 
A.B.A. GH ANI K HAN CHAUDHURY): 
(a) a nd (b ). A Pre lim inary E ngineerin g-
cum-T raffic Survey fo r a new R ai l Link fro m 
T~mluk to Digha i in pro gre s . The matter 
will be e"K a mincd further on receipt of the 
Survey Report, and further actio n taken in 
consultation with the Planning Commis-

(SHRT P.K. THUNGON) : (a ) and (b). 
According to Rule 38 of Central Civil Ser-
vices (Pension) Rules, 1972, which are 
mutatis muwndis appl icable to teachers wor-
king in school run by the Kendriya Vidya-
laya Sa nga tha n and various Union Territory 
Admin istrations, where the medical authori-
ty prescribed therein has declared a Govern-
ment servan t fit fo r further service of less 
laborious characte r than that which he had 
been doing, he should, provided he is willing 
to be so employed, be employed on lower 
post and if there be no means of employing 
him even on lower post, he may be admitted 
to invalid pension. 

(c) Docs not arise. 

Development of Vadinar Port in 
Gujarat 

451. SH RI MOHAN LAL PATEL : 
Will the M inister of SHJPPING AND 
TR ANS PORT be plea sed to state : 

(a) the provision made for the dcvclop-
m nt ·. f Vadi na r Port during current financi-
al year ; and 

sion. (b) hy when the development work i~ 

(c) and (d). Do not ari . 

Teachers of Central/Government Schools 
. Permitted to Change Cadre 

•450. SHRI RESHM A MOTTRAM 
BHOYE : Will the M ini~tcr of EDUC A-
TION AND C ULT UR E be plea:scd lo 
state : 

(a) whether teachers, work ing in Cent ral 
Schools/Go vernment Schools a fter complet-
in 10 years' or m o re of te:iching service, 
are a llowed to ch nge their teaching cad re/ 
jobs due to eye ight d isab il ity ; 

(b) if so, wha t are the detai l of the rule I 
policy o f G overnme nt in rega rd there to ; 
and 

<c) if not, the rea ons thereof ? 

THE D E PUTY MINISTER IN THE 
MJN ISTRJ S OF D C ATIO N AND 
CULTURE AND SOCIAL WELFARE 

likely to be completed ? 

TH E MINI STER OF SHIPPING AND 
TRANSPO RT (SHR I K. VIJA YA BHAS-
KAR A R O D Y) : (a) and (b). A provi-
sion of R . 7 la khs has been made in the 
Annua l Plan 1983-84 of the Kandla Port 
.Trust for prepar. ti o n f a Report on the 
feas ibil ity of develo pment of port facilities at 
Vadinar. Fu rther ac ti o n will be considered 
on receip t of the report. 

Committee of Medical E xperts on Causes 
of Jaundice 

• 452. SHRI K . M ALLANNA : Will the 
Mini ter of H EALTH AND FAMILY 
W .LF ARE b pleased to s tate : 

(a) whether any Expert Committee of 
Medica l experts was appo inted by Govern-
ment to m ake resea rch into the causes of 
jauodic wh ich i common in urban areas ; 

(b) if so, whethe r its report has been 
received by Government ; 




